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CA 952 of 96 Date of erder : 12,5,97

Present : Hon'ble Mr,Justice ReKoChatterjee, Vice-Chgirman

Hon'ble Mr.m.s;ﬁhkherjee, Administrgtive Member

D. K, BASAK
Vs
UNION OF INDIAR & ORS.

Heard Mp, e, Roychewdhury, counssl For the gpplicant and
 MrLB.Pbkherjee, couns el rer the respendents, It has been brought ta sur
notice that g thmgraphlcal error has eccurred in the erder dated
11.10 96 sdnce in that order it ﬁgs'been recorded at one placs that tne
appilcatmn has been admitted o m/tne last lire of tne order it ‘nas
been stated tnat the interinm mder shall esntinue +ill the date of admia

: 391anigear1ng. In such cxrcumstanca 223Aceunqpl fer the gpplicant prays
.that[_the last llne of ‘the et order,! admlss;lmn W” be deleted, ue

censider this necessary to bring - consistency in the erder. Order dated
t 11410596 be accardingly carrected Mattar be listed beforse the Single
Bench on % 5, 6 97 bémme Court Na I1. Interim erder already pasged

~ shall continue till the date so Fixed, . \a

>

2, : Let a nlain Cony of the erder be handed over to both the

counsel Fmr necessary actisn,
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